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-}[FALL IN THE PRODUCTION OF ELECTRI-
CITY DUE TO FAILURE OF RAINS

*54. PT. BHAWANIPRASAD
TIWARY: Will the Minister of IRRI-
GATION AND POWER be pleased to
state:

(a) the extent to which there was
a fall in the production of electricity
in the various States due +to the
failure of rains during the current
year; and

(b) the measures which are being
taken to improve the situation?]
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+[THE MINISTER OF IRRIGATION
AND POWER (SHR1 FAKHRUDDIN
ALI AHMED): (a) and (b) I propose
to lay a statement on the Table of
the Rajya Sabha on the 23rd Feb-
ruary, 1966. which would inter alin
cover the information asked for in
{1his question.]

t[]1 English translation.
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SALE or Exposep Foop

*53. SIIRI I. K. GUJRAL: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) whether it is a fact that the
number of road-side stalls selling ex-
posed food in New Delhi has increas-
ed in recent months;

(b) if so, what steps have been
taken to meet this menace to public
health; and

(c) whether the new Food Adul-
teration Act has since been used to
meet this situation?

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR, SUSHILA
NAYAR): (a) Yes.

(b) During the period 1st October,
1965 to 9th February, 1966, 190 pro-
secutions under the Prevention of
Food Adulteration Act, and 634 under
the Punjab Municipa]l Act were laun-
ched by the N, D, M, C. against haw-
kers dealing in foodstuffs,

(¢) Yes.

*56. [Transferred to the 25th Feb-
ruary, 1966.]

POWER SuppLY cuT BY PUNJAB TO
DELHI

*57. SHRI P. ABRAHAM: Will the
Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether the Government of
Punjab has cut the supply of electri-
city to Delhi from Nangal Power
Station; and

(b) if so, the steps taken to supply
electricity to industries from the
alternative sources?

THE MINISTER OF IRRIGATION
AND POWER (SHRI FAKHRUDDIN
ALI AHMED): (a) Yes, Sir.

(b) The Delhi Electric Supply
Undertaking has harnessed all the
generating plants available with them,
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including old plants to meet the
shortage. As a result, there has been
no cut in the supply to the cousu-
merg in Delhi.

ForeEIGN ExXCHANGE FOR BEAs DaMm

*58, SHRI M. C. SHAH: Will the
Minister of IRRIGATION AND
POWER be pleased to state whether
the Government of Punjab has re-
quested the Central Government for
Rs. 2 crore foreign exchange to ena-
ble it to expedite the completion of
-the Beas Dam?

THE MINISTER OF IRRIGATION
AND POWER (SHRI FAKHRUDDIN
ALI AHMED): The Beas Project
authorities have requested for release
of foreign exchange worth about
Rs. 1 crore to meet their immediate
requirements The proposal is under
-2Xamination,

CONCESSION TO INCOME-Tax ASSESSEES
IN BORDER AREAS

*59. SHRI A. D. MANI: Will the
Minister of FINANCE be pleased to
state:

(a) whether it 1s g fact that Gov-
ernment have issued instructions to
the Income-Tax authorities 1 the
Punjab, Rajasthan, Jammu and Kash-
mir States asking them not to levy
any penalty for non-payment of in-
come-tax from people in the border
.areas; and

(b) if so, the period for which this
concession has been extended?

THE MINISTER OF STATE IN THE
MINISTRY OF. FINANCE (SHRI
B, R. BHAGAT): (a) Yes, Sir.

(b) Up to the
1966.

end of February,

Poriticar, LEADERS IN RAMSWAROOP
T.B. HospiTAL, MEHRAULT

*60. SHRI ABDUL GHANI:
ithe Minister of

will
HEALTH AND
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FAMILY PLANNING be pleased to
state:

(a) whether it is a fact that 1n
the Ramswaroop T.B. Hospital, Meh~
rauly, rent is being paid by Govern-
ment when political leaders take
indoor treatment in special wards;

(b) if so, the amount paid in this
vespect during the last two  years;
and

(¢) whether it is a fact that
cently political leaders have been
transferred from  special wards of
the hospital to general wards; if so,
the reasong for the same?

re-

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR SUSHILA
NAYAR): (a) No, sir,

(b) and (c¢) does not arise.

GODAVARI BARRAGE

i9. SHRI D THENGARI: Will the
Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether it is a fact that the
Gwvernment of Indig has accepted the
recommendation of the Mitra Com-
mittee to the effect that the Godavari
barragz should be located at Dow-
laisywaram, about 150 ft. above the
present site of the anicut; and

(b) if so, what is the reaction of
Government in regard to other recom-
mendations of the Mitra Committee?

THE MINISTER OF IRRIGATION
AND POWER (SHRI FAKHRUDDIN
ALI AHMED): (a) and (b) Recom-
mendations are accepted. The Report
hag been sent to the Government of
Andhra Pradesh for implementation.

COMMERCIAL CREDITS FROM THE
SoviET UNION
20. SHRI D. THENGARI: Wil the

Minsiter of FINANCE be pleased to
state whether it is a fact that the
Soviet Union hag agreed to give India
commercia] credits repayable over a
10 year period in order to enable im-
ports of gpare parts and components



